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foreign countries in future. May I
know whether it is a fact that over
8 crore acres of cultivable land is
available in this country and, if so,
why it has not been given to the poor
Agriculturists for cultivation and grow
more food in the country ang solve
the problem.

Shri 8. K. Patil: My information i
not that. After careful study, we
have come to the conclusion that there
is what is known as oosar land or
wasteland, but it would not be as
much as 90 mullion acres, as the hon.
Member says. Every effort 1s being
made to bring those lands under the
plough

Shri Tyagl: After the stock 15 bult
up and completed and it 1s also sent
to the deficit Btates off and on, may I
know what will be the procedure for
replenishing the buffer stock? Will
Government also be prepared to buy
surplus grams from local peasants at
the same rate at which they are
importing from outside?

Shri 5. K Patll: The 1dea of a buffer
stock seems to be quite different in
the minds of some hon. Members
What we require for annual consump-
tion 13 not the buffer stock It means
whenever prices fall, Government will
go and buy and whenever prices rise,
release 1it. That 1s my conception of
buffer stock When this stock 1s bult
up, that same stock would not remain
year after year, because grain 18 &
perishable commodity, which has got
to be replenished. That will be moatly
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Shri Narayanankuity Menem: The
hon. Minister has been avoiding opp
question viz., whether this ides heg
been formally put to the U.S. Govern~
ment. Thut is the onginal questipn
I tabled,

Shri 8. K. Patil: We have replied
to that, He has not read the printed
answer. We have said that it has not
yet been formally put.

Irrigation Potential

{ Shri 3:1% Hanada:
Shri Ram Krishan Gupta:
Shri 8. C. Samanta:
Shri R. C. Majhi;
3. 1 Shri D. C Sharma:
Dr. Ram Subhag Singh:

Shri Sarju Pandey:

Shri Hem Barua:
 Shri E. Madhusudan Rao:

Will the Minister of Irrigation and
Power be pleased to refer to the reply
given to Starred Question No. 205 on
the 7th August, 1958 and state.

(a) whether Government have since
examined the report of the officers
appointed to report whether irriga-
tion potential in the country is fully
utilised or not, and

(b) 1f so, the decision taken?

The Deputy Minister of Irrigation
and Power (Shrl Hathi): (a) The
Government of India have mince
examined the reports of the Spemal
Officers with regard to Bombay, West
Bengal, Uttar Pradesh, Madhya Pra-
desh, Bihar, Kerala, Madras, Oraza,
Mysore and Rajasthan
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Shri D. C. Sharma: May I know if
the irrigation potential of Punjab was
also studied and, if so, what were the
recommendations made in order that
the irrigation potential may be
increased and better utilised?

Shri Hathi: The reports about
Punjsb, Jammu and Kashmir and
Andhra, which have been received
secently, are under examination.

Shri 8. C. Bamanta: Which of the
States have submitted their reports?
Have thelr reactions also been duly
aonsidered?

&t Bsthi: The Stotes were not
%0 submit their reports. Two
were appointed, who went to
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Pr. Ramm Bubhag Bingh: 1t is now
over three years that we have
hearing that irrigation potentialitics
for 25 lakhs acres of land are going
waste in the country. What portion
of that potential is being utilized at
present? Has there been a reduction
in the 25 lakhs acres or is it more
now?

Shri Hathi: I can say that the per-
centage of the utilisation of water Is
now increasing satisfactorily.
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Shri Goray: Just now the hon.
Minister said that the utilisation of
irrigation potential is progressing
satisfactorily. Will he be more con-
crete and say what is the percentage?

Shri Hathi: I have got a statement
for each State for all the ten States
of which the reports have been
examined. I can either lay it on the
Table or read it, but I would prefer
to lay it as it is a hig one.

Mr. Speaker: It may be isid on the
Table

Shri Mathi: In some cases 1t is §1
per cent; in some others it is 88 per
eent

Shri Panigradi: Will it be made
available to Members?

Shri Hathi: The report is 8 volumi-
nous one. 1 will lay the summasy oR

the Table.
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Mr. Speaker: Very well. I will place
three or four copies In the libedry eo
that hon. Members can look into them.

Shri Sonavane: May 1 know whe-
ther the utilisation of irrigation poten-
tialities has been hampered in Bombay
Btate on account of the delay in having
fleld-channels for the medium pro-
Jects?

Shri Hathi: Yes, that is one of the
reasons.

Shrimati Renu Chakravarity: In
this survey have they mentioned the
percentage of the channels which
were originally supposed to have been
constructed and how much still
remains?

Shri Hathi: They have given the
percentage of the distributaries and
channe:s that have still to be con-
structed for each State and for each
project.

Mr. Speaker: It may be laid on the
Table of the House,

Shri Sinhasan Singh: May I know
whether the water rates differ from
State to State? If so, have the Gov-
ernment taken any steps to have a
uniform rate all over India so that
the water may be available to all
agriculturists on the same terms and
at the same rate?

Shri Hathi: The rates do differ. But
that is & matter for the State Govern-
ments to consider

*3e.Q ot wo WYo wneit:

dfew o dto witfindll:

w1 wre wey g o ft g F WY
% fegfo & T o woeT, eNE W
AT A G 7&K TG 450 & {AN
¥ qg A F TR R

(%) wyag v § e 2w v QR
e § Aofy o oft Fefr se s
x wadrar drd;

(=) afz g1, @ TP 3 @R
AT Y T F39 &+ 97 Tt
I FT FEAH K § AAEAT A W

@ &

(7) ®r tens-we ¥ fift &
faaTw WIT &AIA F THAT [{IA &F
_AT TF [TATH AT @H 9T W
qaT; W

(7) ANF g § saawdle
feg TER A FrawrEarg ?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas):
{a) There are reports of sugar being
sold from ordinary shops at prices
higher than the prices at which sugar
18 sold from approved shops.

(b) It 1s for the State Governments
to arrange for proper distribution at
reasonable prices. So far as the
Central Government is concerned,
specific quotas are now being mads
available to the States from esch
monthly release. Except in one or
two places, allotments from the comn-
trolled regions of U.P, North Bibar
and Punjab are also being made ¢o
the nominees of the State Govern-~
ments.

(¢) A statement showing the des-
patches of sugar to each State during’
1958-59 (for eleven months November





